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' RAJYA SABHA

(Friday, the 22nd March, 1985|1 Chaitrg;
1907 (Saka)

The House met at eleven of the clock, .

Mr. Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS

Eradication of = unemployment
amongst rural womep

*#141, SHRI RAMKRISHNA MAZUM-
DER. Will the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT
be pleased 1o state:

(a) whethe: Government propose 10
take special measures for eradicating un-
employment amongst the rural women in
the country;

(b) whether Government propose  to
select districts for the purpose; and

(¢) if so, what are the names of the
districty and the Central assistance pro-
posed to be given in this regard?
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to Questions 2

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (SHRI
BUTA SINGH). (a) While womexn
are participating in all the income gene-
rating rural development programmes like
Integrated Rural Development Pro-
gramme (IRDP), National Rural Employ-
meny Programme (NREP), Rural Landless
Employment  Guarantee Programme
(RLEGP) to focus greater atlention on
them a special sub-scheme of IRDP called
Development of Women and Children in
Rural Areas (DWCRA) was launched in
September, 1982, . .

(b) Fifty districts in 22 States have
been selectéd during the Sixth Five Year
Plan. ; N

(c) List of selected districts is placed
on the Table of the House. There is no
uniform Central allocation per  district.
(See below) The releases depend upon the
number of groups formed in each district,

R List of the Districts selested under Development of Women and Children in Rural Areas

Name of the State

N-me of the District rpproved for DWCGRA

2

1. Andhra Prodesh

!
3. Bihar . .
N
.
f
K2 Haryana . .

% -

.1 Adilb d
2. Srik-kul'm
3. Cuddph

1.° K rbi Anglong

2. Dhubri

1. H zrib-gh
2. M dhub-ni
8. Gop lgwnj

4. S-m-stipur

. 1. M hinderg-rh

2. Sirsa M
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5.' Himaclial Pradesh . . . 1. Kangra
- 8. Karnataks . , . . . 1. Bij pur
3 ) 2, Chickmangalur
-9 Kerala . .. .+ -« . . .1, Wynad -
. 2. P-lghat
‘8. Madhya Pradesh - , . . . t. Sh hdol
2. Chhindwara
.- J \ 3. Guna B
_ ) 4. R-ipur :
g. Maharashtra . . . . . . 1. Osmanabad
2. Bh nd-ra
10. Manjpur . . P . 1. Centrrl District
11 Meghalaya . . 1. West Kh-gi Hills
2. E'st G ro Hills
12. Orisa . R . . 1. K-lIrh ndi '
- : . \ 2. Bol ngir
' 3. Dhenk-nal
. 4. S mb-lpur
13, Punjab . . . . 1. Gurd- spur
. 2. Bh tird~
14. Rajasthan . . . . 1. Brnswara
: 2. PL
3. Bhilw~ra . v
. 4. Alwnr
e *
15. Sikkim . . . o 1. West District
16. Tamil Nadu ,* . .. ~ 1. Dh-ramapuri
2. Periyr
t7. Tripura . . . . . 1. West District
18. Uttar Pradesh . . 1. Bosti
- 2. Bnda
~ 3. Sult~npur
- ' 4. Ettwh
' 5. Deoria -
19. Weat Bengal . :“_; L. 1. Purulia
! v _ , B 3 2. B .nkura
‘- .
20. Gujarat . . e . . 1. Ahmed bad
) ‘s . 2. Junagadh
" 21. Jammu & Kashmir . ,' . 1. Doda
22. Nagaland ., 1. Kohima
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SHRI RAMKRISHNA MAZUMDER:
Sir, first of all, after the implementation
of this new programme how many women
have been employed as a result of this
programme?

SHRI BUTA SINGH: Sir, as given out
. by me in the main answer, the scheme was
launched in 1982. It took some time to
build up the infrastructure for the imple-
mentation of the scheme. But, Sir, in
total 1922-member groups have been for-
med during 1983-84 and 30,942 member
groups during 1984-85. The total expen-
diture incurred up to December 1984 is
Rs. 57.43 lakhs. .

SHRI RAMKRISHNA MAZUMDER:I
wanted to draw the attention of the Minis-
ter that in reply to Unstarred Question
No. 1215, dated 6th May 1983, it was
admitted—I quote: T L

“Keeping in view the inadequate in-
volvement and participation of rural
womerr in income generating activities
in rural areas, the Ministry has recently
launched a new scheme, viz. ‘Develop-
ment of Women and Children in Rural

Areas—DWCRA'”

It was thus admitted by the Government
that there was inadequate involvement of
women in all these programmes. Sir, I
want to mention that in spite of all the
development plans and in spite of imple-
menting the 20-Point Programme, the
employment potentialities for rural women
- have been decreased in a serious way due
to various reasons and the need for addi-
tional survey was admitted by the Govern-
ment. Sir, here, my question is whether
any special measures have been taken for
this particular rural employment. 1 want
to know what special measures were taken
for creating employment potentialities.

SHRI BUTA SINGH: Sir, as I men-

* tioned, the main emphasis in our Five
Year Plans has been consistently on pro-
viding minimum health facilities, integrat-
ed with family welfare, nutrition of women
and children, acceleration of women’s edu-
cation and their increase in the labour
force and welfare services for women in
need. Sir, these welfare and development
schemes have been introduced to improve
the living comditions of women and their
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to Questions o

increased access 10 and control over mate-
rial and social resources. It is also true
that under the general schemes like IRDP
and NREP the coverage of women has
not been up to the expected level. If you
look at the section-wise population cover-
ed with a view to ascertain the women
and men particpiation, you wil find that
in 1982-83, the number of women bene-
ficiaries was 2.08 lakhs under IRDP and
it was 1.87 lakhs under IRDP in 1983-84,
The percentage works out to be some-
thing of the order of 6.43 per cent and
5.68 per cent. It 3 quite heartening to
note that this year it has picked up. It
has gone up to 14.78 per cent in the
overall implementation of IRDP. As the
hon. Member has just now mentioned, I
share his views. It is after reviewing the
s position that the Government of India
launched a special programme in 1982
under this DWCRA system under which
special attention is being paid to include
women amongst the beneficiaries and to
take care of the childern while the woman
are working under the scheme. ',

SHRI RAMKRISHNA MAZUMDER :
My question has not been replied. 1 want-
ed to kmow whether the employment poten~
tial of the rural women has 'increased
or decreased. According to a recent sur-
vey, it has decreased. I want to know it
from the hon, Minister,

SHRI BUTA SINGH: I presented a
comparative study under various schemes,
especially under IRDP. As 1 said, we will
have a very strong monitoring system to
find out how much involvement of women
is there in the rural development schemes.

W W qE™ \IEEQ AT

¥ &ft wEem ¥ 9 wWwar g
fe 22 o mawr ool W oS g
50 foll st wom AT 8, = sofwei &
AT TR FT AT, F1EE ooy 7a7 § ?
SHRI BUTA SINGH: Sir, as I mentioned
in answer to the main question, there are

50 districts which have been selected in
consultation with all the 22 States.

(Interruptions)

MR. CHAIRMAN: If you go on inter-
rupting, how can he answer? You must

hear the answer first, -
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SHRI BUTA SINGH: There are three
criteria for selecting the districts and they
are on the basis of backwardness, high in-
cidence of child mortality and low literacy
rate among the women. Thesz are the
broad guidelines on which the State Gov-
crnments were consulted and we  were
able to select these 50 districts in 22
States. As a matter of fact, these are pilot
projects and we would like 1o increasc
them as and when we get matching re-
SOUICES. '

SHRIMAT[ SUSHILA ROHATGI: 1
would like 1o ask thc hon. Minister that
apart from taking a very general overall
view as such, have women been treated ms

special target group and has he taken into

consideration the involvemen: of the
registered voluntary organisations? It

80, i5 the Minister aware that the
Central Social Welfare Board has
10,000 registered voluntary organisations

which have a ‘base in the remote - rural
areas and which have brought out a com-
puterised directory with all the locations
districf-wise which is first of its kind in
Asia? Will the Minister consider these or-
ganisations amd strengthen their rural base
in order to encourage them and to use
them in a very  positive manner?

SHRI BUTA SINGH: Yes Sir.
SHRIMATT SUSHILA ROHATGI:

t#

I wanted to know whether it has heen
treated as a special target group.
SHRI BUTA SINGH: Yes Sir. The

hon. lady Member wants io know whether
the special target groups have been iden-
tified. The sc%’eme was designed to create
groups. Since individual ventures may not
be effective due to the existing socio~
economic conslraints, with a view to en-
couraging the rural women, the formation
of homogenous groups, each with a mem-
bership of 15 to 20, has been suggested
in the scheme. In order to facilitate and
promote the participation of group mem-
bers in the income generation activities,

nrovision has been made for the child
care facilities also. Similarly, child care

facilities have been provided for in the’

NREP so that the children are not left
}mcared for when the mothers are work-
mg. [

[ RAJYA SABHA ]

to Questions 8

*

SHRI SUSHIL CHAND MOHUNTA:
Sir, in the efforts fo make Sirsm declared
a backward disttict from the industrial
point of view, the hon. Minister says
that Sirsa is a backward district regarding
women employment and, therefore, it has
been included in the list, It is heartening
to note that. But I want to ask that in
Sirsa district what the break-up is and
in what manner the women have been
employed or made 1o eam a living for
themselves and to improve their standard
of living because, as far as [ know about
it, there is no scheme for women what-
soever in Sirsa district and if it is there,
it must be only on paper because no relief
has percolated down to any level.

- X

SHRI BUTA SINGH: Sir, primarily the
implementing agency are the State autho-
rities because it is done through develop-
ment blocks and district rural development
agencies. It is done through their dcvelop-
ment functionaries. Necessary staff ig also
provided by the State through their dis-
trict and block level agencies to lake. care
of the implementation of the scheme. Sir,
it will be difficult for me to give a break-
up of sub-tehsils and taluks. Y will de-
finitely take care of the suggestion made
by the hon. Membetr and find out from
the State Government as to the implemen-
tation of a particular scheme in a district
and I will send on to the hon, Member
the reply from the State Government,
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&l

. T 313 FT @ ¥ 94T e Fi mation and what is the position with re-
& H FIH I3 ? gard to' the eradication of unemployrpent
&M L proolem in regard to women, especially
3 . - of the downtrodden people who are below
”ﬁ_ @ fﬁ? qurafa Y, W‘T‘T the poverty line and also mcn who are in

T 7 Tl g (6 ded v waw J the rural area.
T A oo g Wiged @ S« SHRI BUTA SINGH: Sir, as I stated
fﬁ"{ T q T SH o HRER in affswer to the main question, the scheme
‘ wg AWfefer & W &g ar was started in 1982 and it took about one
IO S9iT T@ I g e year to build up and necessary infrastruc-
No separate monitoring is carried out of true for the imp-ementalion oy the scame.
women beneficiaries under the scheme of We are yet to get the return from allﬂthe
Rural Landless Employment ~ Guarantee &suic'tlsl Se]e:::d’.n;hcy are Pi'@; hdistrxcts.
Progr. e will get the information and then com-
) ammefﬁ ATYT i?ﬁr '(F\T'Zﬁ'q;i'lﬁﬂ- pile them and send to the hon, Members
S T EFLA 4 TILH E{fl ST 5-3; and find out how far the beuneficiaries have
L e A gg R N R I Aiws benefited out of it. I want (o add one
_‘H’@' % | X Tg TEY % 5 &9 thing, namely, that it is not only that we
'El'(E T gtq’?—ﬁﬁ%ﬂﬁ @"-IT "TTF&'Q: g7 have sanctioned the schemes but we are
et ¥ 9 IFE X 98 g1 U T keeping a very close monitering and ?he
¥ wF - Fl"@ % feft ¥ samET products out of these schemes in which
these women are employed for their mar-
el E feft & #9 g é | RS keting also we are trying fo gear wup
oy fagwor @ 9§ oA A 9 AR through other agencies like Khadi ond
g H T F T AT §I Village Industries Commission to see that

whatever items are given to these women
they are properly marketed and the bene-
ficiaries derive benefits from these schmes.
But, Sir, a; the moment it 1s very difficult
to say what percentage achievement has
been made in each district. T propose to
have a study made out and we shall share
the information with the hon. Members. -

SHRI S. W. DHABE: May I know from ,
“the hon. Minister whether any study has
‘been made about the paymeni of wages
under the rural employment schemes? We
passed a legislation in 1976 for equal wages
for men and women. But ia all the raral
schemes women are paid less than men.

I want so know whether any study has | 5Tt SerEr NMs ores ’»‘ﬁ'ﬂ'{
beer made that women are pallid l_ess tha.n ' ‘T%,'%I' N gTH, EF'A\T QU °T ﬁ'@i’
men and if so, whether any directions will S O FT I, a9 &7 FW aET
be 1ssued that wamen should pe paid equal Fre o = T %w < Ty TS
%o men. - . i T
# 3 91 fF oawEr, err ok wed
'/ SHRI BUTA SINGH: Sii this supple- SR & o et & few A
mentry precisely does not arise out of the TS FIOU g wigemn W Gied
question. But I will take the information EEL] ofas @@ 21 TH gHIE FT S
from the hon. Member and will try to d QTR Gﬁ‘?‘- a7 g—qq,ﬁ- S d®
collect the data. : fares #g fear s q9 @F S
. ST T g FA B FE @W
SHRI AMARPROSAD  CHAKRA- g =O¥ qu FgEm @ fAw oA @
BORTY ; Sir, it is heartening to note that g T R W ouw a9 T ST
the Government is taking all steps to eradi- HTEAT ? fF 7T gEFI T qw
cate unemploymen; amongst rural women. I E'?{EF T T miwfaw s aﬁ]
"According to him, it has increased to 14 . - e 5
per cent in 1983-84. But the statistics |q @I\Uﬁ' FTH1 :T irl"m“r' g, fomy '
show that it has decreased. Sir, in the reply, T § owAdn W W g &
he has given the names of spacific districts TFar & AR TEST qifEnE . Fw

{n various States. Has he got any infor- | Ar I gear % ?
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fasr & goom o & o @mW
m?rmfﬁmq %nqaﬁr ™

T FTH AT Fa & dl g4
CAg aW oA TFd 2 |
: Jakarta Conference of Ministers of

, Non-Aligned Countries on New World
Information and Communication Order

*142, SHRI CHATURANAN MISHRA:
''Will the Ministar of INFORMATION
AND BROADCASTING be, pleased to
_state:-

(a) the extent to which the decision of
the Jakarta Conference of the Ministers
of non-aligned countries held im January,
1984 on new world informaticn and com-
munication order has been implemented
and what is the reSponse of other coun-
tries in the matter; and -

(b) the extent to which the non-aligned
countries themselves are cooperating in
evolving their own media for mass com-
munication?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GAD-
GIL): () and (b) The Conference of

- e

[ RAJYA SABHA ]

Information Ministers on Non-aligned
Countries held in Jakarta in January 1984
emphasised the importance of the princi-
ples of collective self-reliance and mutual

» Cooperation among non-aligned countries.

The Comference adopted an action pro-
gramme relating to the Non-Aligned News
Agencies Pool, Broadcasting organisations
of the Non-aligned countries, telecommuni-
cation tariff reduction and cooperation in
print media as well ag films. It also re-
commended that the Ministers of Com=
munications and of Information of coun-
tries acting as re-distribution centres for
the Non-aligned News Agencies Pool might
meet later in 1984 (o work out practical
proposals on telecommunication tariff re-
duction. Accordingly, India declared at the
Conference held in Cairo in May 1984 its
decision to introduce Developmental Press
Builetin Service for news pool traffic, at
half of the concessiomal pres» bulletm ser-
vice tariffs, . Co

The fulfilment of decisions of the Con-
ference is a continuous process. Accord-
ing to the functions of the Intergovern-
mental Council for the coordination of
information and communication of the
non-aligned countries, the Council, will,
coordinate the activities of the non-alipned
countries in the fields of information and
communication in implementing the deci~
sons of the Jakarta Confersnce; monitor
the development and progress of efforts
undertaken by the non-aligned countries in
the fizld of media cooperation; and imitiate
activities which may facilitate the smooth
implementation of action programmes
agreed upon by the Conference'.

"""sﬁamaﬂﬁm:%rwrﬁniﬁw

mmwrm»‘qw SELL]
¥ W 2 weR W ¥ oA ¥
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W w1 ool wer afo, afe
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to Questions 12

o

¢



